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(vi) NEED FOR NATIONALISATION OF M/s
MOTOR AND MACHINERY MANUFACTURERS,
Ltp. CALcuTTA

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Sir, Motor and Ma-
chinery Manufacturers Limited was taken
over by the Central Government on 9-10-
1974. Since then the industry has Tbeen
making remarkable progress in the matter
of production of Motors and allied machi-
neries. - Motor and Machinery Manufac-
turers Ltd. Workers Union (CITU) and
several Members of Parliament have
drawn the attention of the Government of
the urgent need for immediate nationalisa-
tion or amalagamation of the said unit
with BHEL or some such big public
sector industry.

Sir, in the month of Janvary last a.
technical study team of BHEL visited the
industry and reported to have submitted
a favourable report to the Industry Mi-
nistry after its revival scheme has been
successfully implemented by this unit due
to the sincere cooperation between the
workers and the management,

Sir, it is high time the Government
should take a decision in the matter either
nationalisation or tagging this unit with
some big public sector undertaking like
BHEL, because of such remarkable pro-
gress within a short period.

Under these circumstances, I urge upon
the Government to task an early decision
with regard to Motor and Machinery
Manufacturers Ltd., Calcutta. T also de-
mand that the Minister concerned make
a statement in the House in this regard
as early as possible stating the Govern-
ment’s decision. -

(vii) Puigutr oF BEEDI WORKERS OF
SANTHAL PARGANAS, BrHAR
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SHRI RAM GOPAL REDDY (Nizama-
bad): I support Shri Paswan, It is a
genuine demand.

SHRI RAM VILAS PASWAN: You
agree, that it is a genuine demand!

e

1982-83
DEMANDS FOR GRANTS,

Ministry of External Affairs—Contd.

MR. DEPUTY-SPEAKER: The House
will now take up further discussion and
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voting on the Demands for Grants under
the control of the Ministry of External
Affairs. Shri Chandrajit Yadav, you
were on your legs.

AN HON. MEMBER: When will the
Minister reply?

MR. DEPUTY-SPEAKER :  Minister
will reply at 4 p.m. sharp. we have alrea-
dy announced yesterday.

SHRI RAM VILAS PASWAN (Haji-
pur): Ten hours have been allotted. But

only four hours are left.

MR. DEPUTY-SPEAKER: If your
Party Member has not spoken, you will
be called to spgak. But you have not
given your name so far. You leave it to
me. You will be called. But you have not
given your name.

SHRL RAM VILAS PASWAN: 1 will
give. &

SHRI CHANDRAIJIT YADAV,

(Azamgarh): Mr. Deputy-Speaker, Sir,
[ was saying yesterday that the world
situation today has greater impact on the
national issues and problems. It is very
very difficult today to delink or any coums
try from the international developments
and forces which are working on the
international scene. It seems that the
entire world today is caught in a tragic
situation of arms race.
F'he arms race was never on this lever,
as it is today. With the help of scicnce
and technology, war mongers are trying
to play with the life of the people and
also to prevent the socio-economic deve-
lopment of the newly-liberated countries..
They are going in full swing with the
arms race. It is a great tragedy that
even in those countries, where the people
and Government do not fant any war:
those countries which do not believe in
arms race and want to mobilise their en-
tire resources for their developmental
activities, even they are today being
compelled to increase their defence ex-
penditure.

I can understand the attitude of the
imperialist countries, who have a certain
philosophy, who have unfortunately not



